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SHRI RANGA (Srikakulam) : While the
House is in session and even otherwise, is it
proper—it is a question for you as well as
for this House—for ministers to go round
and pressurize people and use their influence,
apart from their regular official work ? It
can be urged. One minister has goane there.

DR. RAM SUBHAG SINGH : Last
time when we said about the Defence
Ministry planes, you asked us to submit a
concrete case. The case was submitted but
no reply has yet been received. Now, here
is a telegram saying that five Harijan and
Backward Classes Members were being
pressurized by three ministers.

MR. SPEAKER : I am sorry. Such
organisational quarrels should not be broyght
in Parliament.

DR. RAM SUBHAG SINGH : It has
become the habit of ministers and we will
have to take note of it...(/nterruption)

Re : MEETING OF CERTAIN OFFICERS
OF FINANCE MINISTRY WITH SHRI
T. T. KRISHNAMACHARI
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PAPERS LAID ON THE TABLE

Report of Enquiry Committee on Film
Censorship

THE MINISTER OF INFORMATION
AND BROADCASTING, AND COM-
MUNICATIONS (SHRI SATYA NARAYAN
SINHA) : Sir, I beg to lay on the Table a
copy of the Report of the Enquiry Com-
mittee on Film Censorship. [Placed in
Library. See No. LT—2270/69]

Tenders accepted by India Supply Missions
at London and Washington

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI P. C.
SETHI) : Sir, on behalf of Shri R. K.
Kbadilkar, I beg to lay on the Table a state-
ment of cases in which lowest tenders have
not been accepted by the India Supply Mis~
sion, London and India Supply Mission,
Washington, for the half year ending the
30th June, 1969. (Placed in Library. Seg
No. LT—2271/69.] '



